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RAJASTHAN HIGH COURT. JODHPUR

STANDINC ORDER

No.l4lS.O.12023 Dale : 16.03.2021

Consequent upon retirement / elevntion of Hon'ble.Iuclges anrl irr
srrpersession of previotts orders, the judgeships for guardianship arc re-allocufc<l to
thc Hon'ble Judges as under :-

Ct^-a^-J'-1 Wc'/14 Su**J

s,
No.

NA]\IE OF I{ON'BLE JUDGE NAM E ()F .ItJD(; risr I r r'(s)
ALLOCATED FOII. (; t],\RI)I A\St I t I'

IION'BLE MR. JUSTICE I\TANINDRA MOI-IAN
SHRTVASTAVA

.IAII'UR M ETROI'OI,I1'^ N -I
JATPT)IT M IITITOPOI,IT,\ N -I I

2 HON'BLE MR. .'USTICE VI.IAY BISHNOI ,IOl)ItPUtt NIE'illo
IODHI'I]R t)tS'r'Rt(' I

(;l)AlPUll, Il^,'li,\ l,l,\ N t)

A.' tvt E Il

I}IKANUIT

IIIIILWAIIA

GANGANN GAIi

J HON'BLE MR, JUSTICE ARUN RHANSALI

4. I{ON'I}LE IVIR. JTISI'ICE PANKA.I I}HANI)ARI

5 IION'I}LE DR. JUSTICE PI.}STIPENDRA SINGH BIIA'I'I

6. HON'BLI! I\{R. JUSTICE DINES}I ME}ITA

7 HON'BLE MR. JUSTICE VINIT KUMAR MATHUR

8. rION'RI.E MR. JUSTICE BTRENDRA KU]VIAR BIl,\ ltrt'I'l't t Il

ALWAII

Pr\ l,l

KOTA

.IAII'I.I II D ISTII I C'I'

9 I{ON'BLE, IIIR.,,USTICE ASIIOK KUIIIAR Gi\UR

10. HON'BLE MR. JUSTICE J\IANOJ KUMAR GARC

II HON'BLE MR. .IUSTICE INDEIi..IEET SINGII

12. HON'BLE IVIR. JUSTICE NARENDRA SINGII
DHADDHA

ll HON't}LE I\IR. JUSTICE IllAHENDAR KTIMAR GOYAL SlK,\lt

tlt/Nr)l

MlittT,\

I1. HON' BL,Ii MIt. .I USTIC E C}IANDIIA KT' ]!1AR
SONGAITA

15. rION'BLIi MR. .IUSTICT] FAR.IAND ALI

16. HON'BLE MR. JI.ISTICE SUDESH RANSAL I)N (JSA

'l'oNr(l1 IION'RLII N,IR..IUSTICE ANOOP KUMAIT DHAND

18, HON'BLE MR, JUSTICE YINOD KUIVIAIT BHARW..INI .,truN.,lrt.rNl:

CIIIT'I'OllGu\ltl I

JIIALAWAI{

BALOTIIA

SAWAI I\{AI)IIOPI)II

}IANUI\4I\N(;,\ITI I

Kn llAttLl

r9 HON'BLE MR. JUSTICE MADAN GOI'ALVYAS

2l) HON'BI,E l}IR. JTISTICE UIVIA SHANKIIR VYAS

2r IION'RLE ]VIS. JUSTICE REKHA BORANA

22 HON'I}I-E MR. JI.JSTICE SAIVIEER JAIN

21. I{ON'BLE NIR. ,ruSTICE KULDEEP NL\TFIU|I

21. HON' BLE S]!IT. .IIISTICE SHU I}HA I}1 EIiTA

25. HON'RLE MR..IUSTICTi GANESH RAM IUIIENA IIAITAN

26. HON'BLE MR. JUSTICE ANIL KI.]MAII UPMAN t)lloLI,UR

?7. IION'BLI| DR. JUSTICE NUPUR RHATI .rAI-ORI,l

ctllllttl
ITANS\v\llA

SIIT()I II

28. HON'BLE I\{R. JUSTICE ITA.IENDRA PRAKASH SONI

,o HON'llLE MR. JUSTICE i\SIIOK KUJI1AR.IAlN

30. HON'I}LE IVIR. JUS'TICE VOGENDRA KUMAR
PI.IROIII'I

)a)rJucur
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S.

No.
NAN,IE OF HON'BLE JUDGE

3l TION'RLE MR. JUSTICE BHUWAN GOYAL DUNGAIIPTIII

J2 HON'BLE MR. JUSTTCE PRAVEER BHATNAGAR PILATAPGAIII!

33 IION'BLE MR. JUSTICE ASHUTOSH KUMAR .IAISALMEII

-Stl-

ACTINC CTII E F,I TISTICI.,

Hon'ble (]uardian Judges of the trrca arc rcqucsted to advise Hon'blc thc Actin:r
Chief Justicc in the mattcr of assessment of efliciency and intcgrit-v of lhc .lutliciirl
0fficcrs.

Hon'hle.Iudges are furthcr rcque.stcd to bring (hcir tour progrirnrmc to tlrc rrolicc
of Ilon'blc the Acting Chief Justice before they proceed on tour.

Bcforc planning their tours, the Hon'hleJudgcs are requestcd to adjrrst thc sirnrc itt
such a manner lhat ns far as possible the Court rvork may not suffcr.
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N o. PA/RG/9(3)/89(Sep .)t tt z I Date : 16.03.2023

Copy forrvarded to thc follorving for information and nccc.ss:lry action :-

I. The Rcgistrar (Vig.)/(,\dmn.)/(Exam.)i(Rules)/(Class.)i(Jutlt.), Ilni:rsthrrn lliih
Court, Jodhpur.

2. Thc Registrar (Admn.), Raja.sthnn High Court Bcnch, Jaipur rvith the ro(luost to

dctivcr copy of this order to all I1S. of Hon'ble .ludgcs .sitting :tt ,laipur llcrrt:h.

Jaipur.

3. 'l'hc Registrar (Vig.)/(Writ.s)/(Class.)/(.ludl.), Rajasthan l{iglr (Jourt Bcnclr,,lzriprrr'.

4. Thc Registrnr-cum- Principal SccrctarT to Hon'blc theActing Chicf ,lusticc.

5. O.S.D. (Finance & Infrastructurc), Raiasthan Iligh Court'.lotlhpur-

6, The Registrlr-curn-CPC, Ra.iasthan High Court Bcnch,.laipur.

7. All .loint Registrnrs/Dy. Rcgi.strars, Raiasthan High Court,.lotlhpur'/ llcrrch.

,laipu r.

8. All District ct Sessions Judges u,ith tlre rcquest to circulatc it arnongst all I'rcsitlirrg

Officcrs of the Courts inclucting Spcciat Courts in D.l rank / Tribuu:rls loctlctl irr

thcir judgeships.

9. Privatc Secrctaly to all the Hon'hlc.Iudgcs through c'm:ril.

10. r\.O.J., Cgnfirlentiirl/ Vigilant'c / RJS (Estt.)/ Subordinate Court.s (listt.)/ Sl:rtislicr/
(jencral Scction/ Classification (Wrbsite), Ila.iasthan High Court, .lotlhpur.
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